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Government of India 

Ministry of finance 

Department of Revenue 

Central Board of Excise and Customs 

                         

Notification No.18/2012 - Customs (N.T.) 

  

New Delhi, 5th March 2012. 

  

GSR (E) In exercise of the powers conferred by section 156 of the Customs Act, 1962 (52 of 1962), the Central 

Government hereby makes the following amendments to the Publication of Daily List of Imports and Exports 

Rules, namely:- 

  

    1.             Short title and commencement. - (1) These Rules may be called the Publication of Daily Lists of 

Imports and Exports (Amendment) Rules, 2012. 

 (2)       They shall come into force on the date of their publication in the Official Gazette. 

  

2.         In the Publication of Daily List of Imports and Exports Rules (hereinafter referred to as the principal 

Rules), for rule 1, the following rule shall be substituted, namely:- 

  

"1. Short title and commencement. - (1) These Rules may be called the Publication of Daily Lists of Imports 

and Exports Rules, 2004."; 

  

3.         In the principal Rules as so amended, - 

  

    (a)                in rule 2, in sub-rule (1), for the words "port functioning", the words "functioning  port, airport, 

inland container depot or land customs stations" shall be substituted; 

  

    (b)                for rule 3, the following rule shall be substituted, namely:- 

  

"3.        Particulars of publication. - (1) The particulars referred to in sub-rule (1) of rule 2 shall be the following:- 

Daily list of imports- 

    1.     Port or country of origin 

    2.     Description of goods 

    3.     Customs tariff heading 

    4.     Quantity 

    5.     Unit quantity code 

    6.     Value of goods (in rupees) 

  

Daily list of exports- 

    1.     Port of destination 

    2.     Description of goods 

    3.     Customs tariff heading 

    4.     Quantity 

    5.     Unit quantity code 

    6.     Value of goods (in rupees)." 



[F. No.401/234/2010-Cus.III] 

  

  

  (Vikas) 

Under Secretary to the Government of India 

  

  

Note : The principal notification No. 128/2004-Customs(N.T.), dated the 19th November, 2004 was published in 

the Gazette of India Extraordinary, Part-II, Section 3, Sub section (i) vide G.S.R.758(E), dated the 19th November 

2004. 

 


